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e, 28 AT, 2026

S (Gere) A aw 2008 it &1=T 20E F T8

F1.3T. 510(37).—F=IT awhe 7 ¥ sAfafa=m, 1989 (1989 =1 24), U Yoo (Hemad) srfarfa=a 2008
(2008 T 11) (o =87 THF TATd I ATATHIH F7 73T 8) T gy 20 ‘& T ITLTT (1) 3 e S,
AT o TSI, AT, AT 2, UL 3, 37 Gve (Il) AT 04 TS, 2025 F THITAT T TLHTL & LT
HATAT (Yo 912) Y SAfAwE=T geis #1. a1, 3009 () A" 04 @TE, 2025 (5 =8¥ Ta9% 77d 36
ATERLHAT FgT AT §), TN S ATIAAT & IUTTER AT | AR R T, AgRIE 75T F 3197 fored 7
ToreTT Yo TRATSIHT 31, FeATr-3TE T 4 o7 AT o HoITad, SAqEeqvT, Tae 3 T=Tad & ford suferd
g, U STHeRT T TSI e o SAT9T T SToorT 7 o |

31T, IFA ATEAAT FT TTL 39 ATAHAT o 1T 20 F ol ITLTT (4) F SATe <[k THTATT TAT
FITT “fAT 2 T “Sraa” ¥ a1 12.07.2025 7 13.07.2025 =T Seriora B = o |

ST, [aett, TOaieay sfiT @=aell Ta | Al AerT ITH ATal gl a7 9&TH ATIR G a1 AL
T T RT T E |

752 GI/2026 (1)
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3T, 36 Afa=as o ey 20 = o STETT (1) % SATET § eI TR F T LIS Haid TLhT
FTyEqa # X2

AA: AT Ha 1T AR, TAT TIARTET | I LIS o ITH ZI IT AT 36 ATAAR a0l 12T 20 T AT
STLTIT (1) FT YT AT T TN Fd g0, Tg =TT FdT ¢ o6 269 SuTag o= 7 afafds g+
@t YA & for srfora = ST |

3T, g T ST v 3% At & e 20 = & STgmT (2) F A9 § 7 =9 F#dT g
TSI § =8 ATALAAT F THRTAT S 92 269 SUTaes aqg=T § Sy gy adt fBesm & a6 g
FAT ALER § TATRG &9 & [igT g7 STranfy |

ATLAT

ALY ST & S0 forer § AT FATIT o6 HAq AT, [AqiaL i< @EaeAT TaT T qEH TRy
FATT SAFRWTNT SATHT AT IUTFAARI SSTIEHT FTATA, FTOr o Tefie e 3o TR ST “Fvearor
— AT St AT F ol AfSta Y St aret s @ "e=mT A sus R |@ it R

e | WER | AT 7/12 ¥ SEETR S[ETF FT AH aq . TETTT | 7/12 % SIqER

Nl R Tl g i G
FHIF

@)

246/2025 | ToAiEY | AT | mermy srgaEw @Y, AT AgEHT TG, 17 9. 1 0.8570
TASHTAT ALIHRT TAL, THTHT TSATST [T
TEhIT QTFHT T, HEATE AT AT STa

0.0460

246/2025 | ToaiEY | AT | srfi sl ez, s afim Bz, B | 184 1 2.3240
e forzg

9T TATE foreg, ergemst w27 P,
AEHE SE9 I feg

0.0840

246/2025 | TIaiEY | A | Sfyerr srfny ez, s aftm e, asfiw | 204 1 1.5710
i e

g STRRAT T, qiforer A2 gTes,
TEAAEATE AEHT AT T, SFeqel HeATT
AT <t

F2A2 34T TGH, THeT SAZHAT STegeal
=TerdY, Hrgrae TiEaaTe Ts et o,

T AEAT AN, AfAFT TEAT @,
ATHTFAT THAHG Fig
HIZHE SATIIeAT SATHA g
EEEEIE R C R ]

THT Seq FHIXH FiTd
qferer FAvST g9
arferT T =@\

e sreAe =™
e faaT Ahga sgHe @

S{TeHRTT Thae ATHE @

HIZHE TH @1

0.2000
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7112 % AqER
T & ()

&
@Y

ETAGT HATH HgHI @11
TLEATS AZHE G
q=IE JagLeA™
=g Tt HIZFAT STITAd AT
o TS
STHITT AT T
FRreiehl srger geTe WEwa qrhre
HICAT 97T ghHTaT
Aoy ofFe gFATRT
Fegad aht HigrAe fRrEehr
g TATH ST HIEHE O

246/ 2025 | faarE

Terefie aut Fefraer
9T LT R
e TreT HiorEer
e it e
Fsgat faema A
IV FEFATE FIT

227,

0.1200

0.0560

246/ 2025 | faarax

Terefia et Fefraer
9T LT Rt
e TTeT HidEe
e i -
FsaaT faema A
I FEFAR FIX

231,

0.4500

0.0740

5.3220
@3

0.4600
(®.31)

249/2025 | @EAAT

T AEHE THRTANT AT
AT AR TEATH AZHE AT
arfore e e
IERERIL I Xy
HTEA T AET
A F&T =TT
i T 7Y
THOT ATHET ST
AT FIATE AT
FRIET ATAT ST
TR ATHST ST
TORTIST Wt Tt
ENEEREGIGEEARRIC]
SIER e CREIG)

e TehaTer SforaTeT
7T &1, At REerarar

SIEE IR R IRETIE
afaar srfFe TRt
TATSAT 09T TBAT
TSI 97T TTLHT
T arraTarH =g
TETT 97T TTERT
UISIE BRI CIEES
AT ST TLBIHT
AR ST TLDIHT
HT FETfeE ST
ATTIeT TETIAT ATATS
F&T TEAT AR

40 %,

3.0843

0.0731
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7/12 % AT

CGRIEG] AT F T
JHTIT s
L]

7/12 F STET ET F A7

T & (FRY)

&
@Y

AAATE T TR G
TS A A
FAATE T TR G
Th 3w Jrerdd
TS A A
qIgtAe TRaATST TATNAT 9
I TEAGeATE AT
HIgFg HIgH T gigdedr @
et gl et

Feq ATies Aigras e am

381,

99.5120

0.0290

7 249/2025

ECRIPEIGE R
qEaT & &9 gI.HI.T% reTey M fravene
qEDHT

STEd dad Harsd
IR ATATSA SFaTe
AT SAATETRT D
e aretee ot
GT ETHT GTT FATH
F&T TEAT ATAHL
THLT ATHST SATEIT
e TS ATET
AT ATVE AL
AEHHE SRaITST TSI AT
HIGFAS FHAH o3 TATH ATaL
HIZFAE AT Teqel TATH AL
TATHMET STHIT Tl
AT AT TEBFHL
AT ST Tad
FERTd AT FATE0
ST STETeTe oreT
TEeTIaT FRumeiRTs T
AT fEefiugam srar
T AT FiAD
9T ATATST AZgTIT
ATETAT TTST FIATAN
foreaT srfdrers afea
AT AHT AT
FHATATS AL TATAT
FERTA AT FATIOr
RSEINEEINERESIGIER]
FEAT AT ITS
ATCAT THeT |
TSI TS FATE0T
TISTAT TToiw FATEr
STt TSR JATerr
Glﬁ"h«‘l QEECIEIEN
e IR TR
THIE g7 FEATH
91 ST e WeHd gh
[ERIEEEEI G C IR

J9F THATT HEATAN
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249/2025
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eq FH [ATH A AT FTD

28 7.

9.2770
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TEAqeATE AEHT AAT T
JATHT FTAE TSqD
TIMEAT FOUT AT
BIRPLRNIEEACRG
TS AT A
IEIEERIRIIETS
Terer Ther ST
FHIT ATfee T
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A | WEURT | WEH | JIgH 7/12 ¥ AT SETF FT AH aq . AN | 7/12 % srqEme | SOried
. TR Gik) T | g @w | AT
FHIF FF)
9 | 249/2025 | WEAC | FEATT | zyre wEHE orE, WrEwE FSET oot AT 63 1 1.5200 0.2250
A, Aoqd TgIa (AHTT T, TLYRTH THAG
foame, faorr somm fiamey, geer aers
IEGIEES
S Ao gRTer, YT steger Aiersw arer
£ 113.3933 0.5433
®.5<) (B.9%.)
10 | 248/2025 | TEAAT FEATT | Grge AT ITEr, TR ST T, 134/1 1. 1 1.6500 0.0168
ATEIA FTHTIH qTE, TR ARSI
e
T 9THT S9E, TCEHAT ATHT T
11 | 248/ 2025 ‘IGW'ﬁ FHATT ﬁ?sﬁ'(%ia‘cm"crg?r, ﬁ%‘l’?f?ﬂ%‘iﬁ@ 131/5/% 1 0.0300 0.0017
12 | 248/2025 | TET FATT | {IH9T FaE T, HT FAE HT 131/6 1 0.1300 0.0099
13 | 248/ 2025 ‘IGW'ﬁ FATT | GTT F9E 0T, Wwww, 130 1 0.1210 0.0088
TERY e a1 d
14 | 248/2025 | TEAAT | FATT | Seqr (7S STEE, FiATATE RTF TAFATE, 85/1 1 0.2960 0.0209
AT AL e
15 | 248/2025 | TEAAT FAATT | grerrh BT Tware, ¥ A1t 85/2 1 0.3820 0.0137
=ft. T T AT
T ATSelT TORTEEHAR foeed de Tgaud ah
arfteTe ot Torer Jgd
H AT TvRTee AT faeed T Tegavd ah
AR =, T e @
16 | 248/2025 | AT | FEATT | FRATT TRISEA FA 85/5 1 0.0860 0.0010
LECREEIRRIRE
™ 2.6950 0.0728
Ha Ha
@Wm 121.4103 Ha 1.0761
Ha

[®T. §. G197/KLN-ASN 4th/Guravli+2VIg/Kalyan Tq/20E]
FAATIT FHTT TTULY, H&T TeTa i fearrr (o)
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MINISTRY OF RAILWAYS
(Central Railway)

NOTIFICATION

Mumbeai, the 28th January, 2026
Under clause 20E of the Railway (Amendment) Act 2008

S.0. 510(E).—Whereas, by the notification of the Government of India, in the Ministry of Railways (Railway
Board), number, S. O. 3009 (E) dated the 04" July, 2025 published in Gazette of India, Extraordinary, Part II, section 3,
Sub-section (ii), dated the 04" July, 2025 (hereinafter referred to as the said notification) and issued under sub-section
(1) of section 20 A of the Railway Act, 1989 (24 of 1989) and Railway (Amendment) Act, 2008 (hereinafter referred to
as the said Act), the Central Government declares its intention to acquire the land specified in the schedule annexed to
the said notification for the purpose of execution, maintenance, management and operation of Special Railway Project,
namely Kalyan-Asangaon 4" line in the district of Thane in the State of Maharashtra.

And whereas, the substance of the said notification was published in daily newspapers namely “Mid Day” and
“Lokmat” Dated 12.07.2025 and 13.07.2025 under sub section (4) of section 20 A of the said Act;

And whereas, in Guravli, Pitambare and Khadavli village no objections were received and the same have been
considered by the competent Authority accordingly orders have been passed;

And whereas, in pursuance of sub-section 20 E of the said Act, the competent authority has submitted its report
to the Central Government;

Now therefore, upon receipt of the report of the Competent Authority and in exercise of the powers conferred by
sub-section (1) of section 20 E of the said Act, the Central Government hereby declares that the lands specified in the
schedule annexed hereto shall be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 20 E of the said Act, the Central Government hereby
declares that on publication of this notification in the official Gazette, the land specified in the schedule annexed hereto
shall vest absolutely in the Central government free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structures, falling within the Special Railway Project
Kalyan-Asangaon 4" line in Guravli, Pitambare and Khadavli village in Kalyan Taluka under Competent
Authority for Land Acquisition and Sub Divisional Officer’s Office, Kalyan District Thane in the State of
Mabharashtra.s

Sr. | LAC No. | Name of | Taluka | Land Holder’s Name | Survey Land Total Acquisition

No. Village No. Holding | area as area (Ha)
Method | per CTS
No. (Ha)
1 | 246/2025 | Pitambare | Kalyan | Salma Abubakar Jaware | 17 Pt. 1 0.8570 0.0460
Tanjeeb Abubakar
Jaware
Tanjila Abubakar
Jaware

Taslima Ejaz Gujar
Taskin Shammi Pavle
Mukhtyar Mamudamia
Jaware
2 | 246/2025 | Pitambare | Kalyan Azim Asim Thittu 18 Pt. 1 2.3240 0.0840
Ammara Asim Thittu
Zia Asim Thittu
Naima Abdul Karim
Kungle
Faeen Ibrahim Thittu
Muhmmand Isuf
Ibrahim
Munira Ibrahim Thittu
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Sr.
No.

LAC No.

Name of
Village

Taluka

Land Holder’s Name

Survey
No.

Land
Holding
Method

Total
area as
per CTS
No. (Ha)

Acquisition
area (Ha)

Shabnoor Ibrahim
Thittu
Shahnaz Saeed Thittu
Muhmmad Usman
Yusuf Thittu

246/ 2025

Pitambare

Kalyan

Jiya Asim Thittu
Ammara Asim Thittu
Azim Asim Thittu
Abdulkarim
Ghulamambiya Kungle
Zaid Zakaria Kungle
Tanjish Naeem Kungle
Rehmatullah Ahmed
Ali Khan
Abdul Mannan Muslim
Shaha
Syyed Ubaid Rahiman
Tufail Ahmed Abdullah
Chaudhary
Mohammad Imtiaz
Rojan Ali Sheikh
Tufail Ahmed
Chaudhary
Atiqur Rehman Khan
Amitkumar
Ramchandra Kandu
Mohammad Inayatullah
Inamul Haq
Parvez Ayyub Sheikh
Mustafa Mukhtar
Kungle
Naima Abdul Karim
Kungle
Sushil Samarjit Dubey
Alia Parveen Khan
Nisar Ahmed Khan
Talimunisa Magbul
Ahmed Khan
Zulfikar Magbool
Ahmed Khan
Mohammad Imran
Khan
Swaleha Mushtaq
Ahmed Khan
Sarafraz Ahmed Khan
Syyed Ubaidurehman
Abdul Gani Mohammad
Adalat Khan
Mo Naeem Meghe
Shamsher Ali Meghe
Siddiqui Abdul Hannan
Mohmand Taufeel
Moreshwar Shankar
Hukmali
Vishnu Shankar
Hukmali
Abdulrab Shafi
Mohammad Siddiqui

20 Pt.

1.5710

0.2000




[T &% 3(ii)]

GIESEEIRIE EE RS R IE)

11

Sr.
No.

LAC No.

Name of
Village

Taluka

Land Holder’s Name

Survey
No.

Land
Holding
Method

Total
area as
per CTS
No. (Ha)

Acquisition
area (Ha)

Abdul Salam Shafi
Mohammad Sheikh

246/ 2025

Pitambare

Kalyan

Sadashiv Dharma
Kashiwale
Ashok Ragho
Kashiwale
Sunil Ragho Kashiwale
Mandabai Pandurang
Mhasonde
Ujwala Vilas Nichite
Shubhangi Nandkumar
Kor

22 Pt.

0.1200

0.0560

246/ 2025

Pitambare

Kalyan

Sadashiv Dharma
Kashiwale
Ashok Ragho
Kashiwale
Sunil Ragho Kashiwale
Mandabai Pandurang
Mhasonde
Ujwala Vilas Nichite
Shubhangi Nandkumar
Kor

23 Pt.

0.4500

0.0740

Total

5.3220

0.4600

249/ 2025

Khadavli

Kalyan

Mobin Ahmad Bakardin
Ansari
Jalil Ahmad Mustaf
Ahmed Birdi
Sajid Nisar Kugle
Deepak Gangaram
Bhoir
Mohan Gangaram Bhoir
Laxman Dunda Gharat
Sadashiv Ramu More
Ramesh Namdev
Jadhav
Muralidhar Kathod
Chaudhary
Chandrashekhar Maruti
Jadhav
Ashok Namdev Jadhav
Feroze Magbuk Pathan
Sirauddin Imamuddin
Shaikh
Zaki Magbul Khot
Wasim Igbal Barniwala
Rashid A. Latif
Hingwala
Anil Chandrakat
Gaikwad
Anita Anil Gaikwad
Manali Ganesh Dalvi
Sanjay Shankar Parekar
Sangeeta Shantaram
Chavan
Pradeep Shankar
Parekar

40 Pt.

3.0843

0.0731
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LAC No.

Name of | Taluka

Land Holder’s Name | Survey Land Total Acquisition
Village No. Holding | area as area (Ha)
Method | per CTS

No. (Ha)
Geeta Ananta
Nannaware
Shanta Jaggannath
Warlikar
Ashok Jaggannath
Warlikar
Meena Sadashiv
Aaglawe
Aditya Sadashiv
Aaglawe
Dunda Gadlya Bhalekar
Rajendra Appa Parab
Rupesh Parshuram
Dalal
Subhash Motiram
Thakare
Abusad Mainuddin
Sheikh
Noman Rafiuddin
Kungle
Shamika Ganesh
Gulgule
Abdul Rehman
Mushtaq Kungle
Zaheer Udin Abdul
Rauf Khan
Avinash Mahadev
Bhoir
Abhin Pandurang
Gaikar
Birbal Dharbaran
Kanojia
Rehmatullah Ahmadali
Khan
Sushil Samajit Dubey
Saleh Rashid Multani
Pradeep Prataprao
Shinde
Pooja Rajendra Rande
Meena Sadashiv
Aaglawe
Aditya Sadashiv
Aaglawe
Naeem Mustaq Kungle
Umer Meraj Kungle
Rukhsana Igbal Khot
Muslim Bahadur
Salmani
Parvej Ayyub Sheikh
Tufail Ahmad
Chaudhary
Shah Aalam Mustakim
Khan
Tasmir Nacem Kungle
Riyaz Igbal Thittu
Kamran Irfan Kungle
Samsuddin Rehman Ali
Sheikh
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Sr. | LAC No. | Name of | Taluka | Land Holder’s Name | Survey Land Total Acquisition
No. Village No. Holding | area as area (Ha)

Method | per CTS
No. (Ha)

Salim Ahmad
Muhmmad Idris
Mustafa Mukhtar
Kungle
Anita Kashinath
Prajapati
Anvar Mohmmad Umar
Ansari
M. Juber M. Umar
Mohmmad Rafiq
Majibullah Khan
Jannat Husain
Majibullah Khan
Mohmmad Shafiq
Majibullah Khan
Mohmmad Maruf Jamal
Ahmad Chaudhary
Mohmmad Harun Jamal
Ahmad Chaudhary
Mohmmad Faruk Jamal
Ahmad Chaudhry
Mohmmad Moeem
Shamsul Sheikh
Nazma Khatun Firoz
Khan
Mohmmad Khalid
Mohmmad Amin
Chaudhary
Rehana Khatun Khush
Mohmmad
Khush Mohmmad
Shah Mohmmad Ansari
Tufail Ahmad Abdulla
Chaudhary
Mohib Shaukatali Khan
Sajid Nisar Kungle
Akbarali Mohmmad
Siddique
Imtiaz Ahmad Khan
Mohmmad Akhtar
Abdul Razaq Sheikh
Mohmmad Mustakim
Shah
Tufail Ahmad
Chaudhary
Altaf Husain Sharafat
Khan
Parvej Ayyub Sheikh
Altaf Husain Sharafat
Khan
Tufail Ahmad
Chaudhary
Parvej Ayyub Sheikh
Mohmmad Imtiaz
Rojanali Sheikh
Wasim Rahmatullah
Khan
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Sr.
No.

LAC No.

Name of
Village

Taluka

Land Holder’s Name

Survey
No.

Land
Holding
Method

Total
area as
per CTS
No. (Ha)

Acquisition
area (Ha)

Mohmmad Mohsin
Mohibulla Khan
Amirullah Musibat Ali
Abdul Wahid
Mohmmad Siddique
Khan

249/2025

Khadavli

Kalyan

Vishwanath Vaman
Ghaisas
President Gauri
Shivprasad Parulekar
from Sukhda Co. Op.
Ho. So.
Jaywant Balwant
Mabhajan
Mayur Pyarelal Jaiswal
Nagesh Abasaheb Kale
Vinod Balgovind
Sharma
Khan Mustafa Khan
Salim
Dunda Gadlya Bhalekar
Ramesh Namdev
Jadhav
Sunil Kashinath Bhoir
Balu Barku Bhoir
Mohammad Imtiaz
Rojan Ali Sheikh
Mohammad Aslam
Abdul Salam Chavre
Mohammad Arif Abdul
Salam Chavre
Safia Jamir Kungle
Sumati Anant Parulekar
Madhuri Ananta Gavte
Chandrakant Narayan
Sonawane
Jatin Jayantilal Shaha
Dilipkumar
Karunashankarji Ojha
Sumandevi Dilipkumar
Ojha
Venkatesh Babu
Kamble
Ashok Babaji Chavan
Manda Chandrakant
Chavan
Asmita Prakash
Sonawane
Shilpa Abhishek Pandit
Pratik Chandrakant
Chavan
Ajay Chandrakant
Chavan
Dattatray Shankar
Sonawane
Kamalabai Narayan

Sonawane

38 Pt.

99.5120

0.0290
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Sr.
No.

LAC No.

Name of
Village

Taluka

Land Holder’s Name

Survey
No.

Land
Holding
Method

Total
area as
per CTS
No. (Ha)

Acquisition
area (Ha)

Chandrakant Narayan
Sonawane
Purushottam Narayan
Sonawane
Kalpana Ashok Ubale
Bharti Ramesh Salve
Rajni Rajendra
Sonawane
Pranjali Rajendra
Sonawane
Shruti Rajendra
Sonawane
Aniket Rajendra
Sonawane
Devidas Barku Kathole
Pramod Surendra
Karmase
Sheikh Jamil Ahmad
Mohmad Hasan
Niamatali Jumman Ali
Shaha
Vaibhav Raghunath
Sonawane
Ansari Mohmad Naeem
Mohmad Nazir
Sheikh Jamil Ahmad
Mohmad Hasan Sheikh
Sheikh Jamil Ahmad
Mohmad Hasan
Syyed Babar Ahmad
Usman Sheikh
Dilip Ramesh Partole
Sadashiv Ramu More
Khan Mustafa Khan
Salim
Imran Mohmand Salim
Beg
Irfan Mohmand Salim
Beg
Shakuntala P. Kulkarni
Ravindra Laxman
Kulkarni
Umesh Laxman
Kulkarni
Smita Arun Kulkarni
Manmohan Sadashiv
Samant
Mohammad Khalid
Tufal Sheikh
Kishorsingh Rajput
Rajiv Gupta
Ramanand
Laxmansingh
Munib Kukur
Vishwakarma
Lalitadevi Parasnath
VIshwakarma
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Sr.
No.

LAC No.

Name of
Village

Taluka

Land Holder’s Name

Survey
No.

Land
Holding
Method

Total
area as
per CTS
No. (Ha)

Acquisition
area (Ha)

Pramod Harinath
Vishwakarma
Ramasare Toltu Rajkar
Shriram Ganpat Yadav
Jawaharlal Kuber
Yadav
Rampalat Nathu Yadav
Dineshchandra
Dhasramdev Yadav
Sanjivni Padmnath
Gautam
Sunil Kashinath Gore
Mangal Dharma Patil
Prakash Gajanan Patil
Bhagyashree Thaku
Kokal
Nalini Raghunath Bapat
Sheikh Jamil Ahmad
Mohmad Hasan
Meraj Jilani Kungle
Saleh Rashid Multani
Yogesh Sadashiv More
Dayesh Sadashiv More
Seema Tushar
Varghade
Prasad Hari Parulekar
Pravina Paritosh Sabnis
Arvind Bhaskar
Sahastrabuddhe
Subhash Appa Shelar
Archana Jayram
Ghodvinde
Kudlik Shivram Lone
Chetan Kundalik Shelar
Janardan Kundalik
Shelar
Sudarshan Kundalik
Shelar
Sheikh Jamil Mohmand
Hasan

249/ 2025

Khadavli

Kalyan

Avinash Mahadev
Bhoir
Abhin Pandurang
Gaikar
Abdul Karim Gulam
Ambia Kungle
Abusad Moinuddin
Sheikh
Suryya Abusad Sheikh
Rabia Abu Ubaid
Sheikh
Nasreen Md. Yusuf
Momin
Aayesha Md. Asif
Momin
Gulshan Md. Khalid
Momin

28 Pt.

Ramesh Sakharam Lone

9.2770

0.2162




GIESEEIRIE EE RS R IE)

17

[907 I—4ve 3(ii)]
Sr. | LAC No. | Name of | Taluka | Land Holder’s Name | Survey Land Total Acquisition
No. Village No. Holding | area as area (Ha)
Method | per CTS
No. (Ha)

Shankar Dharma Patil

Maruti Dharma Patil

Kundlik Parshuram
Lone
Pramod Balkrishna
Mahajan
Naveen Janardhan
Gujre
Dnyaneshwar Dharma
Gaikar
Vasant Hari Patil
Uttam Ganesh
Pitambare
Shailesh Anant
Mabhajan
Namdev Vaman
Mahaluge
Girish Gangaram Bhoir
Satish Sakharam
Chaudhary
Sangeeta Haribhau
Gaikar
Dilip Khandu Jadhav
Maruti Ganpat Jadhav
Shahbaz Najmuddin
Kuwari
Aftab Alam Sheikh
Naeem A. Satar
Mansuri
Bakriidi Babu Ullah
Mansuri
Rashid Ahmed Kungle
Mohsin Abdullah Latif
Kungle
Pandurang Vitthal
Chorge
Suresh Ramavatar
Pardeshi
Indubai Bhiwa Chorghe
Dnyaneshwar Bhiwa
Chorghe
Kishore Bhiwa Chorghe
Ananta Bhiwa Chorghe
Sunita Bhiwa Chorghe
Sandeep Nathuram
Lone
Mustafa Mukhtar
Kungle
Rehmatullah Ahmed
Ali Khan
Prabhakar Kathod
Padwal
Yashwant Krishna
Borade
Narayan Govid Gharat
Parvez Ayyub Sheikh
Milind Natha Thakre

Nilesh Ramesh Lone
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Sr.
No.

LAC No.

Name of
Village

Taluka

Land Holder’s Name

Survey
No.

Land
Holding
Method

Total
area as
per CTS
No. (Ha)

Acquisition
area (Ha)

Amir Sadiq Kungle
Mavez Sadiq Kungle
Vinay Baban Patil
Dalusingh Mohansingh
Pawar
Ali Hussain Ashiq Ali
Khan
Vishal Gopal Bhoir
Sartullah Jumman Khan
Vishal Gopal Bhoir
Nandlal Palluram
Kanojiya
Ali Husain Khan
Lilavati Dhaniram
Agnihotri
Anita Dhaniram
Agnihotri
Surajkali Putilal Shukla
Anand Omkarnath
Shukla

249/ 2025

Khadavli

Kalyan

Imran Ahmad Sheikh
Mohammad Rizwan Ali
Akhtar Sheikh
Abdul Vahid Nisar
Kungle
Parashuram
Ramchandra Pitambare
Vijay Dattatray
Pitambare
Haresh Ashok
Pitambare
Jain Malik Kungale
Mujammil Abdul Malik
Kungle

63

1.5200

0.2250

Total

113.3933

0.5433

10

248/ 2025

Guravli

Kalyan

Mohan Narayan Patil
Arun Jagannath Patil
Vasudev Balaram Patil
Tukaram Bhagoji Patil
Sudhakar Shankar
Deshmukh
Vatsala Nana Patangrao

134/1
Pt.

1.6500

0.0168

11

248/2025

Guravli

Kalyan

Kishore Chandrakant
Gupte
Vishwas Chandrakant
Gupte

131/5/A

0.0300

0.0017

12

248/2025

Guravli

Kalyan

Dinesh Kachru Kene
Sanjay Kachru Kene

131/6

0.1300

0.0099

13

248/2025

Guravli

Kalyan

Sanjay Kachru Kene
Dinanath Baburam
Yadav
Ramswarath Dillu
Yadav

130

0.1210

0.0088

14

248/ 2025

Guravli

Kalyan

Ananta Bhau Jadhav
Kantabai Deepak
Gaikwad

85/1

0.2960

0.0209
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Sr.
No.

LAC No.

Name of
Village

Taluka

Land Holder’s Name

Survey
No.

Land
Holding
Method

Total
area as
per CTS
No. (Ha)

Acquisition
area (Ha)

Surekha Madhukar
Shirodkar

15

248/ 2025

Guravli

Kalyan

Ashok Sitaram
Gaikwad
Partner Shri. Mahesh
Prakash Thorat from
M/s Mauli
Infrastructure Builders
and Developers
Partner Shri. Rajesh
Chandradev Rai from
M/s Mauli
Infrastructure Builders
and Developers
Partner Smt. Pramila
Sudhakar Pawar from
M/s Mauli
Infrastructure Builders
and Developers

85/2

0.3820

0.0137

16

248/ 2025

Guravli

Kalyan

Lukman Rafiuddin
Kungle
Mahesh Prakash Thorat

85/5

0.0860

0.0010

Total

2.6950
Ha

0.0728 Ha

Grand Total

121.4103
Ha

1.0761 Ha

[F. No.: G197/KLN-ASN 4th/Guravli+2Vlg/Kalyan Tq/20E]
AVANISH KUMAR PANDEY, Chief Administrative Officer (Con.)
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